
From

To,

Sub:

Ref:-

Sir,

e

Copy to:-

With reference to the above, I am directed to inform you that your prayer forgarl-{ lglyg ror 3 (three) davs w.e.f. 16.01.202s to 18.01.20is rpr.nrlng ri..i.zozsto 15.01.2025), has been granted, subject to submission of your reave apprication in ttreprescribed format and your Leave Admissibility Report from the office of the AccountantGeneral (A & E), Assam. The next senior most Judicial officer available at tne itatio-n-i,vouloremain in-charge of your Court and Office in your absence.

THE GAUHATI HIG H COURT AT GUWAHATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.Vu-lll lz0rzl 3tt{ tA
Smti layashree Bora,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Raktim Duarah,
District & Sessions Judge,
Kamrup (M), Guwahati.

Dated, Guwahati tne J\ January,2025.

Earned leave.

Your Letter No. DJK/Esstt./640, dtd. 16.01.2025.

Yours faithfully,

S,1l -

JT. REGIST RAR GItA cE)
o II-1 I 7 2l-ot-'ZoL5

, The Principal Accountant General (A&E), Beltola, Gu
-2. Ihe Project Manager, Gauhati High Court, Cuwanati

wahati for information.
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